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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE the
WEST DISTRICT, TIS HAZARI COURTS, DELHI

' 4.
No. 15;’51$’ lgri:l1E1tionlGenl./West/TIIC/2025 Dated, Delhi the /°['7[);5r"
Sub.:- Removal Notification to remove name of Advocates from The Roll of the Bar Council of

Delhi due to LL.B Degree/Marks Sheet reported to be Fake/Forged.

Forwarded copy of Endorsement Letter No. 42663-42798/Genl.fl\/Iisc./Circulation/2025 Dated

02.07.2025 received along with its enclosures i.e. copy of Letter Bearing Ref. No.
Verification/141!12/2025 Dated 31.05.2025 & Bearing Diary No. 3558/B Dated 09.06.2025 and copy

of Notification No. 12 of 2025 Dated 21.05.2025 regarding Removal Notification Ref. N0.
Verification/141/BCD/011/2025 Dated 21.05.2025 to Remove Ad‘/ocate’s name from the Roll of Bar

Council of Delhi due to their LL.B/Graduation Degree/Marks Sheet reported to be Fake/Forged of Col.

Arun Shanna (Retd.), Honorary Secreary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel
Gaon Marg, New Delhi — 110049, on the subject cited above, from Mr. Anil Antil, Ld. Officer
Incharge, General Branch, (C)/Ld. District Judge - 15, Central, Tis Hazari Courts, Delhi for
information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi. It is infonned that the
above mentioned Endorsement Letter along with its enclosures can also be downloaded from
the Centralized Website ofDelhi District Courts or fiom LAYERS.

2. The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District

Courts as well as on the Website of West District.

3. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on

LAYERS.

A Ajay Gupta)
District Judge (Commercial Court)— 05/

Officer Incharge General Branch,
West District, Tis Hazan Courts, Delhi

Enclosure:- As above. '



as“? " ’
\ I

ogrice or THE PRlNCl_l{A_l._DISTRlCl' a SES_S_l_ONS runes [HQ§); DE_l.Hl
No. 63?/‘Z31?/lsligc./Circuiation/2025 Dated, Delhi themul

Sub:- Removal Notification to remove name of advocates from The Roll of the Bar Council
of Delhi due to Ll..B DegreefMarks Sheet reported to be Fake/Forged.

Forwarded a copy of the Notification bearing Ref No. Verification/141/12/2025 dated

31/05/2025, and bearing diary No. 3558/B dated O9/06/2025 received from Col. Arun Sharma

(Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort institutional Area, Khel Gaon
Marg, New Delhi-110049, for information and necessary action to :-

All the Ld. Principal District & Sessions Judges, Delhi/New Delhi.
The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi.

. All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.

. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload
the same on the Website of Delhi District Courts as per rule. .

5. Dealing officlal for uploading the same on Centralized Website through LAYERS as per
rules. '

6. P.S. to Ld. Principal District 8:. Sessions Judges (H05), Delhi for information.

H

I

(ANIL ANTIL) \_
Officer In-Charge, General Branch, (C),

District Judge—15,Central
- Tis Hazari Courts Delhi.

Encl. As above

Q

N9$17
. ls‘3\ 3 .

9 I
-



‘%'¢1 ‘"1

Col Arull Sharma (Reid-). seceermw
BAR councn. or DELHI

Ref. Nl§.°.'lf'.*T.?!il9.!ll1FlJl1Z2025

at““ea, r@‘=‘“flan*9
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Mob. :se221-nose \
Phone : 011-45603735. 435
Direct 1011-45603739
E-mall : barcounciloldelhi@red
Web. :www.delhibarcouncil.co .\

BAR COUNCIL OF DELHI
(Statutory Body Constituted under the Advocates Act, 1951)

216, Siri Fort lnstitullonallkrea. Khel Gaon Marg, New Delhi-110 049

The Principal District at Session Judge
Room No. 204,
Tis Hazari Courts,
Deihi.-110054

Dam“ 'a'1"may'"zo25""""

NOTIFICATION N0.12of202{5
Removal Notification to Remove Namepf advocates from
The Roll of the Barcouneil of Delhi due to LL.B Deqreel

Marks Sheet reported to__be FakelF_orgeg
Sir.

Bar Council of Delhi Removal Notification No. 12 of the year 2025 dt 21 May 2025
is submitted herewith for yo

Thanking you,

(Ex-S_ubedar D.K. Sharma)
Prep and Checked By

ur information please.

are (Q9 . 5,-.)
\3§

£2. new Z»/o)'(<»‘/T-‘J
/3/06/.25"

I

Col Arun Sha (Retd)
Secretary

Bar Council of Delhi

/

\

l I a.o. :01-F, -HighCourtofDelhi,lNew oelni-110 003 Ph.:01‘li-23387701
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/ BAR COUNCIL OF DELHI
(Statutory Body Constituted under the Advocates Act, 1961)
216, Siri Fort lnstitutlonalmea, Khel Gaon Marg, New Delhi-110 049

R.notse:@er:11.:%1¢'§PD"" We .
N o Tl Fl CA T IO u No. 1_2 of 2025 clt_21.05.2025

_ Removal Notification to Rernove Advocate's name from the Roll f B
_ _ g 7 g _ o ar council of Delhidue to their LL.B [Graduation Deqreelllllarks Sheet lfggorted to (be I-fa_kel;Forggd

‘l. it ls hereby notified for general information that, under the Proviso of Section 26(1) of the Advocates Act, 1961
Orders passed by the Sub-Committee of the Bar Councll of India on the dates as mentioned below, and ratified by the
General Council of the Bar Council of India, name of the under mentioned advocates have been removed permanently -

. from the Roll of the Ba C oil ' ' 'r oun of Delhi due to their LL.B Degreellllark Sheet reported to he FakelForged by theirconcerned Unlversltles:-

‘ l Ser Name ofAdv Authority for Removal of Name from Roll of Bar Photo of the
L No. Z g g lg Councll of Delhi l Advocate

‘ 1. Mrs. Harish Kumar . Bar Council of India Sub-Committee Order dated ‘ ‘
(Enrl No. DI183l2012) 17.03.2025 and Ralilied by the General Council ofS . .lo Sh. Mulakh Ra] the Bar Council or Indra on 22.04.2025 by Removal l ' ‘"7-'“ i
House No - C-108, 0 Proceedings No. 3421/2023  '
New Rajender Nagar ' i

L New Delhi ~(Mob- 9810012445)

(Enrl No -Dl2587l2014) 17.03.2025 and Rallfied by the General Council of r ..._ _
C Sic Sh.lMeharban Slngh * the Bar Council bl lndia on 22.04.2025 by Removal 9'! ~__

House No — J-5/101, Proceedings No. 21/2021 F?‘
Flrst Floor, Rajourl Garden, "'

L ‘New Delhi — 110 027
, _l _ _ >_ 7 l0 3. * Mr.Jayaramen S, (DI10877l2021) ‘ Bar Council of lndia Sub-Committee Order dated r ’ >

Rio - D-216, Second Floor, Palam 17.04.2025 and Ralified by the General Council oi ‘K ' 5 K

4--e1 fig!
Colony, Nekki Ram Wall Gall, Raj the Ber Council of lndla on 22.04.2025 by Removal H 5*‘ " ‘

l Nagar, Fart-ll, New Delhi-110077. Proceedings No. ?/2025 _ __ ,
(Mob-9443501200) r i ' , ' ‘l
Mr. Mr. Jayaramn S, ii.‘ ':,_- l
S/0 Sh. S. Subbanaidu “
No-12, Alarnarathupatti Street, ‘
Varatharaj Nagar, Bodlnayakanup, _

* Bodnayakanur,Tl1enl Tamil Nadu- 0
lg L625513 (Mob — 9443501200Lg l

run Sharma (Retd)_ Secretary

(Ex-Subedar D.K. Sharma)
Prep and Checked By

JB.O. : 1-F, Lawyers‘ Chamberfslflillgh Court of" Delhi, New Delhi-110 003 Ph.: 011-23387701

l

_ _ , _ __ l‘__ K ' l‘ 2. “ Mr. lzatpal Slngh, l Bar Council of India Sub-Committee Order dated 0 ._ 7*
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. 1 2 3939 1*C01 Arun Sllflrmfi (Reid-) §'§§ne=§?ia1$@s135.4aesasas
v ' SECRETARY giregsl 3;t:;:fig23o1:liIhi@redifimail.com

BAR COUNCIL OF DELHI .._ V051.‘ www.delhibarcouncil.com
W-ll

(Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri

Ref. bio. : ...................... ..

Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049

2 Dated : ........................... ..
Ser 5
NO. i

Name ofAdv T ‘ Authority for Removal of Name from Roll oi Bar 1 Photo of the 5
_ _ W Council of Delhi Advocate _

9520116211)

4. Mr. Alok Kumar Sharma, Bar Council oi India Sub-Committee Order dated W
“ (Enrolment No -DI48l2020)

Slo Sh. Nand Kishor Sharma
l B-54 A, A-1 BLOCK, VIJAY ENCL., ‘ Proceedings No. 21/2025. g

PALM SOUTH WEST, DELHI. (Mob-

. z lr /I i r ii’ i i W r I W r yr ‘ '5 ‘:l

l 5. Mr. Prln P hat ' ' - ' ‘

17.04.2025 and Ratified by the General Council of
, the Bar Council of lndia on 22.04.2025 by Removal Fain‘

-;,_,
_-J *3‘ ‘fl\q|17$,-v - U r$5;-.-E"-. _'-y ‘ii,-E ‘

. _\ >-;_ ,_ | I .\ - _.

DELHI-110004.

ce anc (Dl3941l2022) Bar COUl'iCl| of lndla Sub Committee Order dated l __ ‘ '2. . ’ '
1 H.NO.- 404, B BLOCK, GAL! N0.16, 17.04.2025 and Ratified by the General Council of l -as

NEAR RADHA MANDIR, the Bar Council oi India on 22.04.2025 by Removal
l SANT NAGAR, BURARI, Proceedings No. 9/2025. -

[Mob 7701838790 7065507734

1 lEnrl No -D1972-Rl199'!
1 Slo Sh. D.R. Lakhani

* House No A 6115,‘ Krish

_ _ " . _ I . L _ g _ _ . __ .- . W
6. Mr. Vineet Lakhanl, l Bar Council ot India Sub-Committee Order dated l

, Delhi-51 (Mob-9811109051)

) 10.01.2025 and Ratilied by the General Council of
the Bar Council of India on 16.02.2025 by Removal

an Nagar Proceedings No. 5412021
, A‘ ."- .'~72. Thejname of lheabove-mentlonecl persons who were enrolled with Bar Council of Delhi as an Advocate, have been

removed from the Roll of the Bar Council of Delhiand License to practice as an Advocates stands cancelled with immediate
effect.

7"
/

ol Arun Sharma (Retd)
Secretary "

(Ex-Subedar D.K. Sharma)
Prep & Checked By
 fl@m;
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The Secretaries of A
The Secretaries ofA

9. The District judges i

The 1“ Additional Solicitor General of India, Supreme Court of lndla, New Delhi.
The Secretary, Bar Council of India, 21, Rouse Avenue, New Delhi

ll Bar Associations, Delhi
ll State Bar Council

The Registrar General, Supreme Court of India, New Delhi
The Registrar General, High Court of Delhi, New Delhi
The Registrar General, All High Courts in India
The District & Session ludge, Tis Hazari Courts, Delhi

n all 9 Districts of Delhi
10. The District Magistrates in all 9 Districts of Delhi
11. The Secretary, Ministry o£Law, lustice & Co. Affairs, New Delhi
12. The Commissioner of Police, New Delhi
13. Adv concerned.
Note - The above mentioned Authorities are kindly requested to circulate the copy of this notification
to all the offiées under th ' ’ " ~ ' '
Nflfifietes tenants-= HighCourt of Delhi, New Delhi-110 cos Pl-h.: 011-zaae"/$01]
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